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Government of jammu and Kashmir 
Finance Department 

Clvll Secretariat, Jammu. 

Noti fication 
jammu, the %~April, 2019 

SRO~ ,-In exercise of the powers conferred by cl<Juse (a) of section 
9 of the Stamps Act, Smvt. 1977 (XL of 1977), the Gove rnment hereby directs 
that there shall be remission of stamp duty chargeable under the said Act to 
the registered Yatrts, Service Providers, Ponies and the employees of Shri 
Amamathji Shrine Board covered under the Group Personal Accidental 
Insurance Policy dut' ing the yatra 2019 procured by Shri Amarnathji Shrine 
Board. 

By order of the Government of Jammu and Kashmir. 

No. ET /Estt/60/2019 
Copy lo the:-

1, ChiefExt:cullv" Officer, Shn Amarnath Ji ~hrint: Bo:Hd 

Sd/~ 
(Dr. Arun Kumar Mehta) lAS, 

Princip,tl Secretaty to the Government 
Finance Department 
Dated:~ -04-2019 

2. Se:cretary to Governml!n\, Dl'ilartmet\1 of l.a·,v. ]liSt let• & P~rliamcnt;lry Affairs (w 7 .s cj. 
3. Commissioner, Stat<' T;lXes Depnrtment, J&l<. Jommu. 
4. OSD to Hort'ble,<\dvlsor(SJ. 
5. Pnvate Secretary to Principal Sec• e.-tary. F"h1~nce. 

(Dr. A dil areed) 
Deputy Secretary to Government 


